
 

 

The draft amendment bill to Warehousing (Development and 

Regulation) Act 2007 for inviting comments-suggestions of general 

public and the stakeholders. 

 

The Draft Amendment Bill to Warehousing (Development and 

Regulation) Act 2007 is hereby placed on the website for seeking 

input/suggestion from the various stakeholders and general public, as part 

of pre-legislative consultation process. The suggestions/ comments on the 

draft amendment Bill may be sent through email before or by 07.01.2025 

(Tuesday) preferably by email at email id suggestions-wdra@gov.in or 

stakeholders desirous of submitting suggestions/comment in physical form 

may do so by 07.01.2025 at the following address: 

 

To 

 

 Director (A&F) 

 Warehousing Development and Regulatory Authority  

 4th Floor, NCUI Building, 

  3, Siri Institutional Area, August Kranti Marg, 

 Hauz Khas, New Delhi, Delhi 110016. 
 






























































